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B. 0, A. C. Gold Case

1063, SHRI YAINA DATT SHARMA :
SHRI JAL SINGH ;
SHRI HARDYAL DEVGUN :

SHRI JYOTIRMOY BASU :

Will the Minister of FINANCE be
pleased (0 wale ;

(8) whether Governent's allention has
been drawn 1o the report of Shri 5 K.
Rrivastva, Director of Revenue [nielligence
i the BOAC gold case which had appeared
in the *Blitz", dated the 1Tth May, 1969 ;

(b) whether ihe coolents of the report
are anthentic ; and

(&) if so, Government's reaction thereio

THE MINISTER OF STATE IN THE
MIMISTRY OF FINANCE, (SHRI P. C.
SETHI} : (a) Government bave seen the
repart in the ‘Blitg® dated the 1Tth May,
1969 about B. O, A, C. gold case,

(b} and (). Mecessary enquiries have
been made with ithe Direcltor of Revenus
Inteiligence. The alleged exracts published
io the *Biez® daied the 17ih May, 1969 are
ot from any report of document submitted
by the Direcior eitler to the adjudicating or
the appeilate authorities of to the Govern-
ment.

Tncome of Former Compiraller and Audiior
Greneral of India.

g, SHRI YATHA DATT SHARMA -
SHEL JAL SINGH :
SHRI HARDAYAL DEVGUN :

Will the Minisier of FINAMCE he
pleased 10 stage ©

(n} the assessed imcome of Shei A, K.
Roy, former Compiroller and  Audior
General of Indin, during the period ic., the
last year of his service, when he was on
extension and the years alier his rerirement
il now, separatley, year-wise |

(b the dewsils of the Wealth-tax paid
Ty him during the same peried, year-wise ©

(&) whelher ibe question of improprieiy
iovolved in 1the senior officers bocomiog
Dhrectors of large oumber of companies on
their retirement and aomossing weallh has
#loge been examined by Goverhment
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{d} il 5o, with what results ; and
(2} the number of Conipanies of which
he s DNrector at presen: and the valos of
his share boldiogs 7

THE MINISTER OF STATE IN THE
MINISTRY OF FINAMCE (SHRI P. C.
SETHE @ (a) Shrl A, K. Roy retired as
Comptrotler and Auditor General of India
on 15th Augusr, 1966, His assessed income
for the vears referred {0 in the guestion,
was as under :

Assesiment year 1967-68 ., Rs 51,832
Assessment year 196860

Income rewensd

[Assessernent pending) Rs. 1,11,380

Agsesiment year 1969-70
Tocome requraed

[Assessment pendjng) Rs. 118127

[} .D;:ml-!!_n-l!'.ﬂ:.;: wealth returned for
these years [assessments are sl peoding)
were B8 under jm—

Assessment year 1967-68 R, 230,353

Assesamant year 1968-69 Ras. 4,63 651

Assessment year 196570 . Rewmn ot
filed, applied
for extcasion
of time.

ic} and (d). En this conneclion atten-
tion Is fnvited o Arnicle 531-B of 1he Civil
Services Hegulatiens and the Government
af India*s decisinme thereunder, aeenrding
1o which retired Governme: servanis belong-
ing o All India S3zrvice or a Cendral Servica
Class I ars required to obtain the permis-
zion of the Government before taking up
any commercial employment within 2 years
of their  retiremeni, Directorship of a
campany is sormally not a case of comer-
cial employment,

{6} The requisite information is furni-
shed In the Siatement laid on the Tablo of
the Howse. [Floced in Library.  Sed Mo,
LT-130468]

Mineral Sarwey In Mabarashira

1055, SHRI K. M. KOUSHIE : Will 1be
Minister of PETROLEUM AND CHEMI.
CALS AND MINES AND METALS b
plenzed (o slaie ;

(a) whether any minemn! yurvey nm bem





